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r 8hri Indrajit Gupta: 
.~. 8hrimati Renu Chakravartty: 

L 8hri S. M. Banerjee: 

Will the Minister of Transport be 
pleased to state: 

(a) whether it is a fart that an 
extra month's wages have been sanc-
tioned for Air-India's ercployees for 
1962-63; 

(b) if so, whether t':lis brne,unt is 
an ex-gratia payment or a bonus; 

(c) whether it will be paid to all 
Air-India em ~ ee  serving outside 
India also and to plane crews; and 

(d) if not, the reasons therefor? 

The Deputy Minister in the Miuis-
try of Transport (8hri Mohiuddin): 
(a) to {d). Government have ap-
proved of payment of an ex-gratia ad 
hoc erf nn n~e award to the emp-
loyees of the Air-India for the year 
1962-63 On the following conditions: 

(a) Payment equal to o,-,e month's 
pay plus dearness aI10wance would 




